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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

HYDEABAD BENCH : AT HYDERABAD. 

* * * 

O.A. 221/91 
	

Dt. or Decision : 441994 

1. Stat, S. Rani Bai 

K. Laxffiana Babu 

K. Subrahmanyam 
	

Applicnts 

Us 

The Central Provident Fund 
Commissioner, 9th Floor, Cannaught 
Circus, Mayur Bhavan, New Delhi. 

The Reional Provident Fund 
Commissioner, Barkatpura, 
Hyderabad. 	 •1 Respondents. 

Counsel for the Applicants 	: Mr. N.Rama f1ohar Rao 

Courn el for the Respondents : Mr. \iilas  U Atzulpurkar 
SC for PE. 

CIRAM: 

THE HON'BLj.E SHRI A.B. CURTHI : MEMBER (ADMN.) 

THE HCN'BLE SHRI T.CHANDRASEKHARA REDO'! : MEMBER (JUDL.) 
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I As per Hon'ble Shri A.B. Gorthi, Menber (Ac3mn,) I 

The facts of the case are similar to those 

in OA N0, •4/9l which we have separately disposed of 

to..day. In this case also keeping in view the assJ 

given by the spondents in their memo 	I7Adm.I/ 

Pay fix/tOs/AAOs/94 dt. 14.2.1994. The applicants 

hWye made a request for withdrawing the OA. Consequent 

this OA is dismissed as withdrawn, 

T 
(T.. CHANDRASE KHARA RE 	 tOORTI) 

MEMBER (JUDL.) MEMBER (IWMN.) 

Dated : The 4th Aorjl 1994 
(Dictated in Open Court) 

Deputy Registrar (. 
spr 

To 
The Central Provident Fund Commissioner, 

9th Floor, Cannaught Circus, Mayur Bhavan, 

Tfle Regional Provident Fund Comjssioner, Saz)satpura,Hyd. 
One 'copy to Mr.N.Rammohan RaO, Advocate, CatL.Hyd. 

One copy to Mr.Vilas v.Afzulpurker, Sc tpr PP. CAT.Hyd. 

 One copy to Library, CAT.Hyd. 

 One spare copy. 
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TYPED BY 	 CONPARED BY 

CHECKED B:!: 	 APPROVED BY 

IN THE CENTR ADNINISTMTIVE TRBUNA 
HYDEPJ13\D BENCH AT HYDERABAD 

THEHUN' EkE Mh.QIJLTICE V.NEELADJ PAD 
/ VICE CHÃIRflJq 
JD 

THE HON'}3LE MR.A.B.GORTI-a 2 MEMBER(AD) 
AND 

THE NON' BLE MR. TCC!-1ffiDpyJ.:jp REDDY 
MEMBER ( ccta) 

A)D. 

THE HON' BLE MR./.RA±.IGARAJ242J : M(ADMN) 

Dated: 1-k- 

- 	 ORDEWJU+Na2_ 

Th .A/R.A ./C .MN0. 

in 

O.A.No 

T.A.,NO. 	 (w.p. 	) 

Admitted and Interim llirectjons 
Issue 

Allowe 

Dispos d of with diredtiotjs 

Dismis ed. 

Disrrtjs ed awjthdrawn.. 

Q[smisse4for Lfau1t. 
p 	 Jr 

Rëiecteci/Ord6red. 

No order as to costs. 
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